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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

WESTERN ZONE BENCH, PUNE 

EXECUTION APPLICATION NO. 19/2023  

IN 

APPEAL NO. 34/2020 

 

Tanaji Balasaheb Gambhire      … Appellant   

v. 

Union of India & Ors.      … Respondents  

 

REPLY AFFIDAVIT BY RESPONDENT NO. 3, SEIAA 

 

Sr. No.  Annexure Particulars Page No. 

1.  Reply Affidavit By Respondent No. 3,  
SEIAA 

 

2. 1 Copy of SEIAA reply in Appeal No. 34/2020  

3. 2 Copy of the SoP for effective implementation 
of the EIA Notification, 2006 issued vide GR 
dated 12-04-2023 issued by the Environment 
and Climate Change Department, 
Government of Maharashtra 

 

Pune  

Date : 16-12-2024                         

     

Adv. Aniruddha Kulkarni 

Standing Counsel,  

Environment and Climate Change Department,  

Government of Maharashtra 
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BEFORE 'THE fION'BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCfI, PUNE 

EXECUTION APPLICATION NO. 19/2023 

IN 

APPEAL NO. 34/2020 

Tanaji Balasaheb Galnbhire ... Appellant 

vis. 

Union of India & Ors. . .. Respondents 

REPLY AFFIDAVIT BY RESPONDENT NO.3, SEIAA 

I, Dattatray Suryakant Bhalerao, working as Scientist-I & Deputy 

Secretary, Environment and Climate Change Department, Governlnent 

of Maharashtra do hereby state on solelnn affirmation as under -
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I am well conversant with the facts of the present case and laIn 

cOlnpetent to swear this Affidavit based upon the records available with 

this office. 

1. It is sublnitted that at the very outset this respondent denies each 

averment Inade in the present application which is contrary to and 

inconsistent with the avennents made and facts states in the 

present reply. It is submitted that nothing stated in the application 

may deemed to have been admitted by this respondent unless and 

until the saIne has been adlnitted by the respondent. 

2. The present case seeks execution of this Hon 'ble Tribunal's final 

order dated 04-05-2022 wherein The Hon'ble Tribunal detennined 

the total cOinpensation payable by the PP at Rs. 15 crores which 

Inay be spent on restoration of environment by preparing an 

appropriate Environmental Restoration Plan by joint COlnmittee 

cOinprising of CPCB, State PCB, SEIAA Maharashtra, and 

District Magistrate, Pune. The Environment Restoration Plan was 

directed to be prepared within one 1110nth and executed within six 

Inonths in the manner which Inay be determined by the joint 

Committee. MPCB is the nodal agency for coordination and 

compliance. The compensation was directed to be paid by the PP 

274



within one Inonth and to be deposited with the MPCB to be kept 

in a separate account for restoration of environment as directed 

above. 

3. The original appeal challenged the EC dated 31-03-2020 granted 

by SEIAA to the project "Ganga Altus" by Mis Goel Ganga India 

Pvt. Ltd. 

4. SEIAA has granted a subsequent EC for expansion to the said 

project on 30-07-2022 for proposed TBUA 67,298.78 In2. The 

said EC has been granted after the decision of the Appeal No. 

34/2020 vide order dated 04-05-2022 which is under execution. 

5. SEIAA had filed an affidavit dated 02-05-2022 in the Appeal No. 

34/2020. SEIAA had stated that it is in the process of issuing an 

SOP for effective implementation of the EIA Notification, 2006. 

Copy of SEIAA reply is attached as Annexure 1. 

6. Copy of the SoP for effective ilnplelnentation of the EIA 

Notification, 2006 issued vide GR dated 12-04-2023 issued by the 

Environlnent and Clilnate Change Departlnent, Governlnent of 

Maharashtra is attached as Annexure 2. 

7. MPCB is the nodal agency for submission of the Environment 
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8. This respondent craves leave to file any additional reply as and 

when required. In light of the above submissions, it is respectfully 

prayed that Environlnent Department shall abide by any orders 

and directions issued by the Hon'ble Tribunal. 

Whatever is stated above is true and correct to the best of Iny 

knowledge, ability and belief and I affinn it to be true. 

Mumbai 
Date- , , II ~, 1..0');, 

dP 
Dattatray Suryakant Bhalerao 

Scientist-I & Deputy Secretary, 
Environment & CC Department, 

Governlnent of Maharashtra 
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VERIFICATION 

I, Dattatray Surayakant Bhalerao, Scientist-I & Deputy Secretary, 

Environment and Cliinate Change Department, Government of 

Maharashtra, having my office address at room no. 217, 2nd floor, 

Mantralaya, Mumbai - 400 032 do hereby verify and declare that the 

stateinents Inade in the aforesaid paras are true and correct to the best of 

Iny knowledge and information and I believe the saIne to be true and that .. 

no material is has been concealed therefroin. 

Solemnly affirmed on this , ,1-' day of.D~b-{2024 at MUlnbai. 

Dattatray Suryakant Bhalerao 
Scientist-I & Deputy Secretary, 

Environinent & CC Departinent, 
Governinent of Maharashtra 

Adv. S. It Dhanage 
Notary Govt. of India 

Regd. No. 15376, MUMBAI (MS) 
404~405, 4th Floor, Davar H6use, 

197/199, t~3r Central Camera Bldg .• 
O. N. Road, Fort, Mumbal ~ 400001. 

Mob.: 6591897834 

NOtED & REGISTERED 
~-Et Sr No l;.~.~ ••• PagE' No.~.~.,,,,,,,,, "~'i 

Date ..... - I •••• ••••••••• 
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पषृ्ठ 2 पैकी 1 

पर्यावरण आघात मुलर्याांकन अधिसूचना, 
2006 च्र्या प्रभावी अांमलबजावणीबाबत... 

महाराष्ट्र शासन 
पर्यावरण व वातावरणीर्य बदल धवभाग 

शासन पधरपत्रक क्रमाांकः SEIAA-2022/प्र.क्र. 30/SEIAA 
नवीन प्रशासकीर्य इमारत, 15 वा मजला 

मांत्रालर्य, मुांबई - 32.  
धदनाांक -  12.04.2023. 

शासन पधरपत्रक 
   मा. राष्ट्रीर्य हधरत लवाद, पधिम खांडपीठ, पुणे र्याांनी मुळ अजज क्र. 13/2021 आधण मुळ अजज 

क्र. 14/2021 मध्र्ये धदलेलर्या आदेशानुसार,राज्र्यस्तरीर्य पर्यावरण आघात मुलर्याांकन प्राधिकरणाच्र्या 
कार्यजपद्धतीचे मुलर्याांकन करून पर्यावरण आघात मुलर्याांकन अधिसूचना, 2006 च्र्या प्रभावी व 
पधरणामकारक अांमलबजावणीकधरता मागजदशजक सूचना धनगजधमत करण्र्याची बाब शासनाच्र्या धवचारािीन 
होती. मा. राष्ट्रीर्य हधरत लवादाच्र्या आदेशाच्र्या अनुषांगाने, पर्यावरण आघात मुलर्याांकन अधिसूचना, 
2006 च्र्या प्रभावी व पधरणामकारक अांमलबजावणीकधरता प्रमाधणत सांचलन प्रधक्रर्या (Standard 
Operating Procedure) सोबत जोडलेलर्या पधरधशष्ट्टाप्रमाणे धनगजधमत करण्र्यात र्येत आहे.  

पर्यावरण आघात मुलर्याांकन अधिसूचना, 2006 च्र्या प्रभावी व पधरणामकारक 
अांमलबजावणीकधरता  सवज प्रशासकीर्य धवभागाांनी तर्याांच्र्या अधिपतर्याखालील स्थाधनक स्वराज्र्य सांस्था/ 
धनर्योजन प्राधिकरणे र्याांना सदर प्रमाधणत सांचलन प्रधक्रर्येचे (Standard Operating Procedure) 
काटेकोरपणे पालन करण्र्याबाबत सूधचत कराव.े 

सदर पधरपत्रक महाराष्ट्र शासनाच्र्या www.maharashtra.gov.in र्या सांकेतस्थळावर उपलब्ि 
करण्र्यात आले असून तर्याचा सांकेताक 202304131319317604 असा आहे. हे पधरपत्रक धडजीटल 
स्वाक्षरीने साक्षाांधकत करुन काढण्र्यात र्येत आहे.  

महाराष्ट्राचे राज्र्यपाल र्याांच्र्या आदेशानुसार व नावाने, 
 
 
     (धवजर्य पाटील) 
   कक्ष अधिकारी, महाराष्ट्र शासन 

प्रत, 
1. मा. राज्र्यपालाांच ेसधचव. 
2. मा. मुख्र्यमांत्र्र्याच ेप्रिान सधचव. 

VIJAY SUDHAKAR 
PATIL

Digitally signed by VIJAY SUDHAKAR PATIL
DN: CN = VIJAY SUDHAKAR PATIL, C = IN, S = 
Maharashtra, O = GOVERNMENT OF MAHARASHTRA, OU 
= ENVIRONMENT AND CLIMATE CHANGE DEPARTMENT
Date: 2023.04.13 13:25:18 +05'30'
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शासन पधरपत्रक क्रमाांकः SEIAA-2022/प्र.क्र. 30/SEIAA 
 

पषृ्ट्ठ 2 पैकी 2  
 

3. मा. उप मुख्र्यमांत्र्र्याच ेप्रिान सधचव 
4. सवज धवभागीर्य आर्युक्त. 
5. सवज महानगरपाधलका आर्युक्त 
6. महानगर आर्युक्त, मुांबई महानगर क्षेत्र धवकास प्राधिकरण, मुांबई 
7. मुख्र्य कार्यजकारी अधिकारी तथा उपाध्र्यक्ष, म्हाडा, मुांबई. 
8. मुख्र्य कार्यजकारी अधिकारी, महाराष्ट्रऔद्योधगक धवकास महामांडळ, मुांबई. 
9. मुख्र्य कार्यजकारी अधिकारी, झोपडपट्टी धवकास प्राधिकरण, मुांबई. 
10. महानगर आर्युक्त, पणेु महानगर क्षेत्र धवकास प्राधिकरण, पुणे 
11. महानगर आर्युक्त, नागपरू महानगर क्षेत्र धवकास प्राधिकरण, नागपरू 
12. व्र्यवस्थापधकर्य सांचालक तथा उपाध्र्यक्ष, महाराष्ट्र राज्र्य रस्ते धवकास महामांडळ, मुांबई 
13. सदस्र्य सधचव, महाराष्ट्र प्रदूषण धनर्यांत्रण मांडळ,मुांबई 

14.   सवज धजलहाधिकारी 
15. मा. सवज मांत्री / मा. राज्र्यमांत्री र्याांच ेखाजगी सधचव. 
16. शासनाच ेमा. मुख्र्य सधचव/ सवज अप्पर मुख्र्य सधचव / प्रिान सधचव / सधचव र्याांच ेखाजगी     

  सधचव 
17. धनवडनस्ती. 
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